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| TEM No. 7 Court No. 4 SECTI ON 11

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl.) No. 3673/2002
(From the judgenent and order dated 04/03/2002 in CRA 463/01
of The H GH COURT OF KERALA AT ERNAKULAM
SARADA Petitioner (s)
VERSUS

STATE OF KERALA Respondent (s)

Date : 2/09/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE S. RAJENDRA BABU
HON BLE MR JUSTI CE P. VENKATARAVA REDDI
For Petitioner (s) M. Robson Paul, Adv.

M. V.K. Sidharthan, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

Leave granted.
Liberty to file additional docunents, if any.

(Meenu Set hi) (Om Prakash)
Court Master Court Master



